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the counting is complete. And before
the result is declared, if the Election
Commission finds that large-scale cor-
ruption has taken place, by virtue
of article 324 of the Constitution, he
can not only order a re-poll in cer-
tain polling booths, but he can order
a re-poll in all the constituencies or
in all the polling booths. The hon-
ourable Law Minister has confused
between the declaration and...... In-
terruptions)y Will you kindly listen to
me? The honourable Law Minister
has confused the declaration of the
result of the election and the stage of
the election just before the declara-
tion. Now we are at the stage before
the declaration. We are in the stags
of counting. And if the Election
Commission finds that the election
has been vitiated bv large-scale cor-
ruption and if it finds that the dec
laration has not yet been made, then,
according to Article 324 the Election
Commission can not merely order
repolling of some booths, but it can
order repolling of all the booths in
the constituency. The is the inter
pretation. The honourable Law
Minister should not try to mislead the
House by interpreting Section 66. He
should be fair to the House.

SHRI P. GOVINDA MENON:
(Interruptions) 1 agree with the hon-
ourable Member.

(Some hon, Members rose to speak.)

THE DEPUTY CHAIRMAN:
That is enough. No more. Now,
Mr. Shinde has to make a statement.

STATEMENT

RE MINIMUM PRICE OF SUGAR-
CANE FOR CRUSHING YEAR
1969-70

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AG-
RICULTURE, COMMUNITY DK
VELOPMENT AND COOPERA-
TION (SHRI ANNASAHEB SHI-
NDE): Madam, the Government has
decided that no change will be made
in the minimum price of sugarcane
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for the crushing year 1969-70. The
minimum price at present in force
is Rs. 7.37 per quintal linked to a
recovery of 9.4 per cent or less with
5.36 paise per quintal for every in-
crease of 0.1 per cent in recovery
above 9.4 per cent.

SHRI A. K. KULKARNI (Maha-
tashtra): Madam. I would like to
ask one point. The Government has
quoted the price per quintal of
sugarcane as per last year. In this
very House as well as outside the
honourable Shri Jagjivan Ram by a
statement promised that the minimum
that an agriculturist would get would
be Rs. 10. But the Indian Sugarcane
Mills Association and its representa-
tives have not observed the agreement
made with the Government. In
view of this may T request the Gov-
ernment that the price to be declared
should be Rs. 10 and not Rs. 7.37 in
the interests of the agriculturist?

THE DEPUTY CHAIRMAN:
Any answet to this, Mr. Shinde?

SHRI ANNASAHEB SHINDE:
Madam, this is entirely beyond the
purview of the statement that I have
made.

AMOTION RE TFOURTH FIVE
YFAR PLAN-—conltd.

THE DEPUTY CHAIRMAN:
Mr. Abid Ali, vou will continue your
speech.

SHRT ABID ALI: Madam, we had
some interesting  interlude, stormy
also. During that period Mr. Bhu-
pesh Gupta said that an agreement
was there with a foreign power and
all that in regard to a Member of
owr partv. The Member himself is a
stooge of foreign  powers and he
should he ashamed of it.

Then, I was talking about the
family planning. I hope it will be
taken up with much more serious-
ness and made effective because, as 1
said eatlier, this has been responsible
for adding to our trouble to a great
extent.
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Then, Madam, I was saying that
honesty is very necessary. Today un-
fortunately the position is that dis-
honesty, corruption, in the Govern-
ment departments has gone up so
much that persons can bring files
from the Government offices. They
can take files home. 1 know of some
cases myself. A friend of mine came
to Delhi, He told me that he would
have to stay for two or three days in
order to complete his woik. But his
mission became successful in a day
only. He went to some office, paid
some money to somebody there and
brought some files. He studied the
files completely and returned them
to the person concerned. Perhaps
that person agreed on a certain
amount for this deal. This is not an
isolated case. Everybody who deals
with public departments knows as to
what extent corruption has gone and
to what extent matters have deterio-
rated. Whatever may be our Plans,
whatever may be our progress, un-
fortunatelv our foundation is getting
hollowed. Whatever may be the pros-
perity of the country, when there is
dishonesty, when there is corruption,
not only amongst small men, not only
amongst high officers, but unfortu-
natelv even amongst some Ministers
also, how can they improve this ad-
ministration when some of the Minis-
ters themselves are dishonest? There-
fore, I would urge upon the Prime
Minister to be very serious about this
matter. Whatever thev may be, whe-
rever they may be, whoever thev may
be, do not have them in the Cabinet,
either here or in the States, so that
there is a pioper working of the
Plan to ensure its achievement on
sound, strong, solid, foundations,
otherwise, this kind of planning,
however effective it may sound to be,
will have no meaning when there is
no character, when there is no hon-
esty.

I was submitting some time back
that a lupe numbar of bakeries
should be c¢stablished everywhere.
You go to any backward country.
You sec evervwhere that their food
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is cheap Their bread is cheap. I
have submitted here that even in the
costliest place in the world one can
putchase a  kilogram of bread for
twelve minutes’ wages while in India
vou have to spend an amount earned
in thice hours’ time. With that am-
ount you can purchase one kilogram
of bread. So, this is the situation and
this owr people ate tolerating. But
how long will they be able to tolerate
it> The Government should think
of this honestly.

In concluding my remarks I may
repeat that for honest village eco-
nomy and 1is progress, reasonable
food prices comparable with the
wages which the people earn, should
be given due care, otherwise, the
result would be adding to the misery
of our people to a great extent,

SHRI BALACHANDRA MENON
(Kerala): Madam, planning in India
requires fresh and new thinking. It
has become a challenge to the Gov-
ernment, .the politicians and the so-
cial scientists. After 18 years of plan-
ning, how is it that we are not able
to meet the minimum needs of our
people and why should there be so
much discontent? We will have to
very seriously consider this. The qua-
rrels between the States, a new thing
that has come up in the country, the
regionalisin, the class oppression, the
struggle between the castes, the op-
pression of the Harijans, the mono-
polists’ growth in the country, the
backwardness of agriculture, all these
have reached new dimensions as never
before.  We have not been able to
advance to any reasonable extent in
improving the material condition of
the common man. Why is it so? How
is it so that in spite of this planning
we could not advance? It has been
stated that our planning is a new
experiment, that it is something diff-
crent from the planning that the so-
cialist countries have, that it is our
own planning. I do not agree with
that.  Even the capitalist countries
have their planning. In America a
New Deal was attempted. But they
did not succeed. They could not.
For a certain period they succeeded



2777

Statement re

and then they could not because the
very basis of planning was to keep
capitalism as it is and when capita-
lism is allowed to grow, it will gene-
rally grow to its last and final stage
of monopoly capital. All attempts of
State control have been a failure
even in the biggest of the countries
like Amcrica because you cannot suc-
ceed if you have planning for capita-
list growth.

[THE VICE-CHAIRMAN
THENGARI) in the Chair.]

(Sur1  D.

4

Now, what is it that we
want today? Let us be clear about
it. We say we will have a mixed eco-
nomy. Yes, when a country has to
pass from its semi-feudal, feudal, con-
ditions to a further advanced stage,
it will have to adopt certain methods.
But then, the social objective must
be clear, you should not encourage
capitalist growth, you will have to
encourage for the time being a stage
capitalist growth. That is what you
have to do. You should not allow
both sectors to develop alike. because
which should have a  dominating
position is the question. If we are
not able to have a State sector which
will be the dominant sector, it means
that you are allowing private capital
to develop at the expense of the State
sector. Both cannot develop simulta-
neously. Private capital and its
growth will have to be restricted bit
by bit. 1 do not say it should be done
all of a sudden; but the objective
should be clear and if we are clear
about that, certainly the State sector
can do a good deal but we have not
done that. We say that we adopt a
middle path. That middle path
should be from the middle to the left.
1t should shift to the left but not to
extreme left. If you are prepared to
do that, then I have no quarrel but
unfortunately that is not what is be-
ing done. We have been of course a
backward country and we will have
to depend on foreign aid but that
aid should be without anv sort of
strtings. We had better get the know
her from foreign countries. We can
take their capital but that should be
with no strings. What has happened
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is our country has not become a
happy hunting-ground for foreign
capital. It is now becoming a neo-
colonial country. Colonialism is this
way allowed to flourish in this coun-
try by allowing foreign capital to
come and penetrate into the country.
The public debt of India in the cou-
rse of twelve years has increased by
4, 5, times or more. If this is what
we are going to do, it will mean that
we ale cpmpletely mortgaging our
tuture. I would therefore request
that in such cases we should not have
such abject dependence on foreign
aid.  We should stand on our feet
and that can be done by paying for
what we get from them. We should
only accept commercial deals, We
need not require so much aid. Allow
our technicians to come up. Encou-
rage our own technical production.
Depending on foreign aid and loans
to such an extent will mean finally
we allow the neo-colonialism to pene-
trate into the country of ours. See
what has happened. During the per-
.od just before independence, our
capitalists had not deve'oped to the
st ge of monopoly capitalists but with
this sort of planning—of course they
also had a link with the national
movement because in the freedom
movement days they were anti-impe-
rialists—they have developed into
monopoly capitalists. This has be-
come a danger to our countrv. With
the licensing policy that the Govern-
ment has, with the aid the Govern-
ment gives, with the lending that the
Government does and with the help
that the LIC and other lending agen-
cies give them, they have becen able
to come up to a great extent at the
expense of the small industries, me-
dium sized industries and even large-
scale industries which have not rea-
ch~d the monopolv stage. This plan-
ning to-day has onlv strengthened the
private capital. Tt has only streng-
thened the monopolists. 1 was sur-
pris d this morning when I read the
attack launched bv the Swatantra
friends. Thev must be happy. By
themselves thev could not have deve-
loped an industrial bace of this type
and when the State has developed
that and given them the products



2779 Statement re
[Shri Balachandra Menon.]

they required, they can easily deve-
lop and they have been able to deve-
lop that to an extent they would not
have developed by themselves in 50
years. Such a planning will have to
change. The same trend is now visi-
ble even in the rural sector. That is
the biggest danger. The and mono-
poly is there. The whole sector is
becoming the rich capital landlord
holding. The rich peasant is becom-
ing the rich peasant landholder. Even
the industrialists are purchasing
lands. A new social relationship is
coming up and much tension is there.
These new people who had nothing
to do with agriculture are not the
people to improve agriculture. The
moment they find that the return for
which they have been asking is not
got, they will withdraw their money.
So I say that even in the rural sector
things have become very bad. There
is this green revolution about which
all talk. Of course there has been
some improvement but that is mainly
due to these rich peasants who have
now come and who are making use
of the help that Government gives in
the shape of fertilisers, tractors and
the Government has helped them to
accurmulate as much money as possi-
ble. This crisis in the agrarian rela-
tionship results in the perpetuation
of the feudal and semi-feudal rela-
tions, This is the key to the general
crisis in the Indian economy. We
will have to understand it. Mono-
Folv in industrial sector and capita-
1st and semi-feudalist relations in the
agrarian sector result in the wide gap
betweer: the rich and the poor not
only in the urban sector but in the
rural areas as well. In both the
urban und rural areas this difference
continues. Unemployment is on the
increase because the monopoly capi-
talist will not allow small industries.
Unemplovment is on the 1increase
because the agriculture is turning out
to be a big landholding because it is
now becoming a sector for the big
capitalist to exploit. The result is
the minimum standard of lving for
the vast masses of people is not possi-
ble. It is accepted that the vast mas-
ses of people live below one rupece a
day Therefore we will have to very
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seriously consider why we should not
plan in a different way. This is now
something like Hamlet without the
Prince. 1f planning has to be done,
it has to be done in the interest and
with the cooperation of the peasant
and the worker. These are the two
people who have to decide. It will
have to start from there and not from
the top. Some statisticians, some
planners from the top decide how
much industrial growth is necessary
or how much of agrarian growth is
necessary. The people are not enth-
used. Actually in the rural areas our
people are still what they were 50
years back. The same caste oppres-
sion, the same sort of degrading vil-
lage life continues, with the result
that the peasant or the agricultural
labourer still do not think in terms
of improving his present condition.
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He is satisfied with his lot. The fata-
listic outlook is still there. It was
Lord Krishna who stated: ‘I am res-

ponsible for the Chatur Varnas’. The
result is, these people feel: ‘I am
fated to this only.” A change is not
taking place because they have been
told: ‘You should be satisfied with
whatever work you have and anybody
who does any other man’s work is
doing a sinful act’. This is what the
Gita told him. So he feels ‘Why
should I do anything else? I am born
into a tanner’s family and I continue
that. This is the outlook which the
rural area still has. This has to
change. Only one sentence I will say
and that is a very pertinent sentence.

“In the conditions that prevail in
rural India, however, would it not
be reasonable to expect that the
“side effects” of phvsical, institu-
tional, and economic development
will bring about the necessary ad-
justments in the human factor
more or less automatically with the
help simply of the demonstrations
and exhortations of the extension
services provided under the Com-
munity Development Programme?”

That is the question.

SHRI N. SRI RAMA REDDY
(Mysore): Is 1t from anv book bv
Mr Namboodiripad?
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SHRI BALACHANDRA ME
NON: No: I am reading from some
other book, which hes nothing to do
with My Namboodipad. T quote
again:

“Though since 1947, India has
enacted perhaps more land reform
legislation than ans other country
in the world, it has not succeeded
in changing in anv essentials the
power pattern, the deep economic
disparities, nor the traditional hie-
tarchical nature of inter group re-
lationships which govern the eco-
nomic life of village society”.

I'his is the positton: so to imptove
we have to change it in a big way.
The first thing is: more money will
have to be spent on education. 1
would thercfore say that the only
way is to cartv some light into the
villages, and that can be done by
only educating our people. The se-
cond thing that I would say is to see
that you accept certain minimum
conditions for workers, that vou allow
them the right to bargain, that you
choose their majority union, discuss
with them, understand their pro-
blems and then proceed because, to-
dav, the worker is really frightened of
the dehumanisation that you see in
the factories, where his future is not
guaranteed; he may be thrown out
any dav. He is afraid of that. Unless
vou give him certain minimum guar-
antees, you will not be able to en-
thuse the workers; that is what is
required

THE VICE CHATRMAN
D THENGARI):

now.

(SHRI
Kindly conclude

SHRT BALACHANDRA MENON:
Onlv one more point and I finish.
There is the ten-point programme of
the Congress which includes nation-
alisation of banks and the export-
import trade, and the eleven point
programme of ours. You take it up
seriously.  Start it in that way, re-
build it from down below and some
that vou 1estrict the monopolists.
With faith in our people, with faith
in our workers, with faith in our pea-
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santiy, and also with a determined
fight against the caste oppiession that
is there 1n the villages, if we move
forward, there 15 yet hope  Other-
wise, people will have every right to
accept Naxalite leadership and you
and T will have to stand by them. It
15 hetter to die fighting for a morsel
ol bread than live in these humiliat-
ing conditions. T believe such a situ
atton will not be forced on the peo-
ple of our country, and if such a
situation comes, you and I will be
tesponsible, because we did not seri-
ously face the situation ecarlier by
taking to proper planning, This is
all T have to say.

SHRI SRIMAN PRAFULLA GO-
SWAMI (Assam): Mr. Vice Chair-
man, first of all I congratulate the
Prime Minister for placing the Fou-
rth Frne-Year Plan, 1969—74 (Draft)
in this august House for discussion.
Such a discussion is very essential
because the discussion will raise and
focus many important points for con-
sideration by the Planning Commis-
sion as well as bv the Government.

Coming to this Plan, T feel that
this document is well thought and
well written. T am almost in agree-
ment with the Approach and Policy
written in Chapter I of this Draft
Plan DBut I am most perturbed at—
and it is a matter of grave concern
for me, not only for me but for many
of us like me who fought the freedom
fight to achieve independence and
afterwards to  establish democratic
socialism—what T see in the country
todav. Particularly I want to refer
to Constitution Articles 38, 39, 45
and 46—which have been referred
to in Chapter I  “Approach and
Policv” of this book—and here I find
that we are not progressing according
to the Directive Principles of State
Policv enunciated in them. Accord-
ing to Article 45, within a period of
ten vears from the commencement of
the Constitution we ought to have
provided for free and compulsory
education throughout the length and
breadth of the country. But we have
not been able to do this though the
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ten years have long passed. Then
this 1s what Article 38 says:

“The State shall strive to pro-
mote the welfare of the people by
securing and protecting, as effect-
ively as it may, a social order in
which justice, social, economic, and
political, shall inform all the insti-
tutions of national life.”

But this has also not been done—I
must say. Then this is what Article
46 says:

“The State shall promote with
special care the educational and
economic interests of the weaker
sections of the people, and, in par-
* ticular, of the Scheduled Castes and
the Scheduled Tribes, and shall
protect them from social injustice
and all forms of exploitation.”

And vyet, Sir, every now and then we
hear of such injustice and exploita-
tion happening, such things going on
against our down-trodden and so-cal-
led socially backward communities.
This is the Gandhi Centenary Year
and at least in this year we ought to
have been able to wipe out all sorts
of social injustice from society. We
should be ruthless in eliminating all
sorts of reactionary forces which are
exploiting and hitting our people;
we cannot connive at these things as
the foreign rulers did before we
achieved independence.

Now I do not like to go into the
figures in this Plan because, to deal
with figures, it will require very much
time, and so I refrain from doing so.
Only I shall make some general ob-
servations on some of the basic poli-
cies. After we achieved independence,
our party, I mean the Congress Party,
has been ruling the country. We are
wedded to democratic socialism, and
specially our beloved leader, the late
Jawaharlal Nehru, gave a clear defi-
nition of democratic socialism at the
Bhuvaneswar Congress Session; there
he gave a very clear definition of de-
mocratic socialism which is different
from the Russian socialism or the
Chinese communism, and which, I am
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sorry to say, we have not yet been
able to bring about. In that Resolu-
tion of the Bhuvaneswar Congress
Session it has heen clearly stated that
the processing industries relating to
foodgrains will have to be nationali-
sed.  But up till now we have not
done it. Such a step is very vital
now, moic hecause the supply of and
trade in foodgrains has passed into
the hands of capitalists and big busi-
nessmen and the foodgrains are being
adulterated like anything. Unless and
until we bring on the food processing
industries into the public sector we
cannot climinate this adulteration.

Then I should say about the pub-
lic sector also. Now the public sec-
tor has come in much for controversy.
People from all sides are saying
things against the public sector, and
it has given rise to many misconcep-
tions in the minds of the public. Here
I should say that public sector is the
basic foundation of our democratic
socialism. It may be a losing concern
for the time being; because of the
basic industries set up in the public
sector it will be a losing concern for
a long time because, as the Prime Mi-
nister amply explained, for stecl
industries and other heavy industries,
we have to sink a heavy amount of
capital. Then we have to be a model
employer and take the labour with
us keeping them contented all the
time and enabling them in course of
time to lead a happy and more con-
tented life. So it may be a losing con-
cern. For a welfare State profit-mak-
ing is not the prime consideration.
What I want to emphasise is that the
public sector, in spite of its loss or
anything, should more and more be
expanded and the private sector
should be gradually eliminated. If
we would have followed the path
followed by the Marxist Communists
or gone the extremist communist
way—the previous speaker said that
the Naxalite communists are coming
and the objective situation is coming
if matters are not set right—then pro-
bably, bv this time, the capitalists
would have been liquidated by mere
physical force. But thev are lucky;
they should feel lucky that we have
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adopted the theory of mixed economv
and have allowed also the private
sector to operate in the country’s
economic ﬁe{)d. But we cannot allow
a private sector to operate at the
expense of the country, at the expense
of the poor man, and I feel that the
sphere of the private scctor should be
less than the public sector, may be
just half of it if not less still and
the monev rade available for expan-
sion in the private sector should be
only to that extent, because the pri-
vate sector alwavs works for personal
gain at the cost of the labourer—
evetvbody knows this. Therefore,
Sir, that is my contention, and so the
controversy raised over the public
scctor should go if we believe in de
mociatic socialism and if we really
want to build up socialism in India.
We are not for killing our capitalist
people.  We have no hatred for any
section of our people. We were
taught by Mahatma Gandhi and we
had no hatred for the alien British
people who were ruling us, But we
had hatred for their British imperia-
lism.  Sumularly I have hatred tor
capitalism, a capitalism which exp-
loits the poor people. I have no
hatred for any individual, Birla or
Tata, but I cannot support exploita-
tion or monopoly concentration of
cconomic power. To my mind it is
verv (ntolerable.  More and more
monopolies have been taking place
taking advantage of our national
policy, the policy that we are not
allowing foreign goods to come here
and are encouraging our own people
to build up industries giving them all
sorts of help and a sheltered market.
Fven so, the industrialists do not un-
derstand; they go on exploiting peo-
ple. Thev go on making black
monev. They go on adulterating
foodgrains and food articles. Now
this is all really verv revolting to sen-
sible people like us.

Heic I should refer to the contro-
versy gomng on about a small car pro-
ject. I have not even a small cat,
nor do I want any, but I should say
that, if at all, 1t should be produced
in the public sector. This 15 very
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essenttal now, because, you know,
everybody is complaining, “I have no
car.” I never had a car of my own.
I mav have the cars from my party
or anybody, but I was never for a
car, whether small or big. But what
I want is that the small car should
be m the public sector and should
compete with those few in the private
sector.  Otherwise, you know, the
manufacturers of the Ambassador car
o1 the Fiat car, for example, are using
all sorts of bad materials to manufac-
turc the car and they are making
profits like anything Therefore the
small cat project should be in the
public sector and not in the private
sector. This must be clearly under-
stood.

Coming to education, we must have
proper planning  especially in the
matter of training of technical per-
sonnel like engincers, doctors, etc.
What do we find now? Possibly due
to some defect in our planning we
were going on starting engineering
colleges as a result of which thou-
sands of engineering graduates passed
out of them but now they find that
they cannot get any employment.
They cannot take to the plough be-
cause they are technicians. But the
strange thing is at the same time we
have dearth of medical men. Defini-
tely there must have been something
wrong in our planning. We should
have known how many engineers we
would require in the next five years,
how many technicians we would
require and accordingly we should
bave proceeded. And so far as doc-
tors are concerned even after twenty

vears of independence there is a
dearth of medical men, whereas engi-
neers have become surplus. This

should not have happened. There
must be something wrong in our
planning. We must plan in such a
way that we do not face such situa-
tions, so that there may not be un-
employment among our technical per-
sonnel. I do not say that there will be
no unemployment. There will be
unemployment among ordinary gra-
duates, arts graduates. Every arts
graduate cannot be provided with a
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white collated job but so far as the
technical people are concerned we
should see that every one of them
gets emploved either 1n the puivate
sector or 1 the public sector or in
the Government machinery

Dealing with educatton I must also
say that there should be a rule—
since our country 1s passing through
a wsis— that before a Degiee 1s con
feired on a student 1t should be the
hounden duty of everv student to
setve for one year either i a factory
o1 1 a village Qur poverty 1s not
vet temoved and 1t 1equires hard
work on the part of everybody and
every student who wants to become
a graduate, whether medical or engt
neering or arts, will have to devote
one yeal m a factory or a wvillage
There should be a 1ule providing for
this If he 1s a medical man he should
work 1mn a village for one year with
only a little honorartum for his sub

sistence  Then only the Degree
should be given
Then 1t 1s mentioned that we

should give more power to the pan
chayats and the community projects
T'he panchayats and the community
projects should be revolutionised so
that at the village level, at the thana
level there should be real political
and economic power  They should
plan for their own development and
the necessarv funds should be pio
vided That 15 very essential

Coming to the administrative ma
chinery I think present administrative
machinety we have 15 not eficient
The people there are not nspired by
the 1deology which we profess, which
we believe 1 and therefore they can
not mmplement democratic socialism
because they have no heart for demo
aatic socialism, 1 mean the top offi
cials  There are some top officials
with old imperiahstic and teudalistic
ideas who think thev are to govern
to rule to exploit That sort of 1dea
should go and we must revolutionise
our admnsstrative machmery Of
course we have an Admunistrative Re
forms Commussion but 1t 15 very very
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slow It 1s going on giving report
afier report m paris tor the last there
veus  When it was started 1t was
headed by Mr Morarpt Desar who
was not then T'mmance Minister  But
it ought to be able to finish 1ts work
at least withim six months and we
should be able to revolutionise the
adminwstrative machinery

Coming to the spced o1 tempo of
our plannmg, the speed 15 very very
slow It 1s slow because even though
21 scars have passed our poveity 1s
not vet tedrcssed, the soaal 1njustices
arc not yet redressed  Though there
are specific provisions 1n the Consti
tution about all these, all soits of
things are going on  What we are
anxious about 1s that the speed should
be more  lhe 1dea of plannming
should spicad out  We have to mob
tlise the masses, we must educate our
vouth  We must spread the spirit of
plannimmg and  production and the
spuit of democratic socialism to every
labouier to every educated youth so
that thev may be imbided by that
spirit and they can  participate 1n
planning and development They
must participate to bring about de-
moctatic soaalism

Lastly, I would like to say a few
words about regional imbalances My
own State of Assam 1s the living mo
nument, the hiving example of regro
nal imbalances In spite of the fact
that 1t 15 a boider State, a frontier
State, a stiategic State, 4 very 1mpor
tant State from the defence point of
view for the whole of India, Assam
has been neglectcd Lkven during the
British  days, during the days of
British mmpettalism 1t was left as
planters raj and now after 20 years
of mdependence also we have not
done much Of coursc quite a few
thigs have been done but the region
i1 nnbalance 15 so much that it re
quues  special  attention  just  like
Jammu & Kashmir Assam 1s full of
nuneral 1esources, forests and so on
All these resources are there but we
have not tapped them The first need
5 to set up industries there so that
these resources could be utilised Then
we have the problem of floods Flood
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contiol is the woist problem we have
to tace. Last year I told our Irriga-
tton Minister: ‘Here is a challenge
Lo the world and the woild's experts,
Lhis Assam flood 15 a challenge to
you as a scientist and as an adminis-
trator.” We must do something really
for flood contiol.

Apait fiom all this I want to draw
the attention of the House to the
nost unportant and urgent necessity
of Assam, namely, road and railway
connection with the rest of India and
abso suffident transport faalities in-
stde Assam itself. I am very much
disappormied and 1 wani 10 pul on
record here that up till now the
National Highway which connects
Assam with the rest of India is not
vet completed I it not a matter
ol grave concern that even after 21
years ot freedom this only vital link
road is not completed? After parti-
ton Assam is virtually cut off from
the rest of the country. The Prime
Minister 15 not here now but I hope
she will be informed of what I say
now.

SHRI N. SRI RAMA REDDY:
She will 1cad all this.

SHRI SRIMAN PRAFULLA GO-
SWAMI: Otherwise she will not
understand our sentiments. In fact
1 wanted to speak when she is here.
Ever since 1 came here 1 have been
trying to unpress on the Government
that the National Highway is the
only road by which one can reach
Assam. It is not only necessary for
us but it is moie necessary for the
defence of India but that road still
temains incomplete. And during
floods the railwav line 15 closed and
the 10ad is not there. After the de-
bacle during the Chinese aggression
the impottance of this was realised
and they wanted to construct the
national highway and the bridge and
when the menace has veceded things
have become slow. Therefore the
National Highway should be comple-
ted without any fuither delay.

So far as the railway line is con-
cerned, the line from Barauni to
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Gauhati and in the second phase
from Gauhatt to Dibrugarh should
be converted into brosd gauge. An-
other line in the north from Rangiya
to North Lakhimpur which is vital
tor defence should also be converted
into hroad gauge. The Karimgani-
Dharmanagar line should be extend-
ed to Agartala in Tripura,
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I demand with all the emphasis at
my command that [ want a categori-
cal assurance from the Prime Minis-
ter that this National Highway will
be completed within a month. Even
e Y1ansport Minister sald last vear
that it will be completed in March
1968 but even up till now nothing
has been done. They forget it. So,
this is my 1equest. The second refi-
nery has become not onlv a popular
demand, but a national demand be
cause Assam produces most of the oil
in India. The Gauhuati refinery’s
capacity is less than that of Barauni.
I want that the capacity of the Gau-
hati 1efinery should be increased.
Then, a second relinery should be
given. There should be at the ear-
liest possible date a bridge over the
Brahmaputia at Jogighopa and the
railway lme from Jogighopa should
be extended to the Garo hills and
Gauhati.  ©hese ate vital and essen-
tial for transport facility with the rest
of India and inside Assam. We are
not demanding anything impossible.
The railway line and another bridge
over the Brahmaputra at Jogighopa
should be provided in the Fourth
Five Year Plan. Let them give pro-
per transport and communications to
Assamn for the defence of India and
for a quicker development of Assam.
I know that private enterprises are
not going to Assam after the Chinese
aggression,  Therefore, some public
sector should be theiec. We, Assam
people, arc all lower middle-class.
There are no businessmen, no big
tich men to invest monev. There
fore we want to impress upon the
Government that they should start
some public sector undertakings.
They will get* proper support. We
are, almost all of us, confirmed socia-
lists  Congress or non-Congress, we,
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Assain people, are all by nature so-
cialists and bv conviction socialists.
We have nothing to lose and we will
gain. Therefore, we welcome democ-
ratic socialism. It should be imple:
mented in our State and I extend all
support. ~ With these words I am
thankful to vou, Mr. Vice-Chairman,
and T hope that Assam will get due
attention. We welcome planning and
democratic socialism.  Progressively
the ten points should be implemen-
ted. I must also mention it because
I am a Congressman. We are wed-
ded to the ten-point programme.
Thete is unusual delay. Then, na-
tionalisation of banks is essential.
Unless and until banks are nationa-
lised we cannot progress. We have
been assured that it is a lengthy pro-
cess. It will create other ugly situa-
tions, by which the country will be
led to other ideologies. Then, we
will have no control and we will be
swept away. Therefore, I feel as a
sincere Congressman, what we profess
we must practise and if we cannot

practise, we must not profess.

Thank you.

= arergen | (fage): ST
FATEA WRAEA, gH R AT HT
afrow &1 ¥@ A% 21 F09 55
FUg A wETdl 39 fggeE ¥
2 ok dFT 1 g W &€t W
arEre ®, &Ug A qEE H AWK
T\ o®wg 3 99 F a1, 18 AW
% qEAr #1 wy A w@mT F
X AR TF AT AHEET AW
fpar o1 @ § R F1E 9d IR
fedy & fammn A& 21 7wl
#1 e foed e §, T w&wr faeq
arelt g, A whay faEw g g
oft @A 9gs 7 uF fFaw ol
2 fagd gfm w1 79 A@ifq AR
s fasrg A @@ FE g AR
| 2000 ¥ FfwAT A AT EEE
grir saa fwk fFar g fa fergeam
wgr g A WA WM, g A
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€ wlEd G T, IWF ARI
BT AHTE FTA g A, 7@ A
BH qEH qAaT 37 & o W oaw
A @ & 20 EY gfen
FoAd A q@l ¥ oA & 2@
g fav 2wt & cfawr sl A
& 9 ST &, S o R, fede
& wwd%r &, @i AW ant §
AT dRT AT § q@ a9 g A
AT A% qNAT WA § FD AR
feFerdl | @3 aft g FATEe
T2 AT QA & & KeEd F0
ESCCIRE S - S o1 - A -
framr g o1 2, famr awafaswan
g #1% Frwm aE, ok T gmn
TR T aE W § oA e
F W o7 f5r sy & AR @i
F dE0 A oW 2 %A
T A 7oA F T fegea
§ w3 @ w7 g

g S AWHT AR F AT
IR AR WO W qarg @l
T ¥, Fgr &5 qwier T@r @
MR 7 a9« @ § &
w1 Rawgge #x faam
1, AT AR IA7 TW FT feam
S fegem &t FET @ Q@
Tw feague #X fzar § AR 3@
W oW ATe § IEFT ST 45
T HE AR a8
FH OBl W9 TW@ G g f& oamm
F1 g3 wmag Ay, fg AN

g1 #g A e ag 9% q
T Al Ay @ A fawm wv aa

Teel W wiaeda feafy samar
Ol @I, A9 UTeEl  Wer

@, ARM & @ &, AW&
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fa @=F FATEl, ¥ FEmy, SEr
W™ F A F FE, I AR
A FU, wAT AT FA, T IO
g S & gATEEE A AV
EATaF 792 T@ar g v & Asr
dgar g & gwo fegmm S
FW g ¥ AIF T o4 a®
T G A97, GIY AT, T4 f4E,
gag fagq 3w ¥ g W@ wE
qET W T A AW FFHA B
o qG @A fegew oAy
fRwr @ify oogw & 1 & Tiw
fergram &1 wnfas Aifr 7 For &
faega fearferm avm feom & A
WS e WE W F B TEEA
FI E B, T g GTHATE qT
W g AR g 9T aEE ’oae-
qEE I W g wWE oww ;W oa
mfgs wifa g &1 g AW
Fr AET T WL W TG T |
S T TS FAT § 39 HGA
F INAT ARA § AEA qT TF
T wE T ASAT WT gTT aOHT
T wEaR FX, 99 % 3T BEY
B AT § 77 W A dfg
FN TGN UEAT qTAr & WF o gAm

gear G AT gg oardy S oAy
T W G SIS AT AEr
FI T8 g 2 | Y Zwr & famE
F EI T TS ¥ W SEaR g
g @M & @7 97 FAEr G B,
g 9% BT A FW AE g, wEW
F IUv B TEr 2, d=Fr {4 @9

Il AT TEIE dEdr AT TR 8
for o 7 A9ET FT UF GST 9T
A Tw W &¢ frmm ST g,
o fear sm@r @3
¥gar g W&l F4 @A g, A
) @wafe & o g faard
I § UEIT FEEX I qEfdw
g A1 F1 AR TF N5 T, FAEA
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FY TAIfafoT Treedt & gy awrdy der

TE R, = Teewdt Av vEY &, dFerE
frew 31 g3 2o 2, fa faew & dedy
frer & ame s & fev o Zm

fegeam & o g0 g & AR
™ g EEa &1 FEE qE
AT F7 FI PR T WEHA FT TN
¢ fme Wt ag oor &0 Y wieAT
ag crfan wfHew #1 FT F T
A1 wmmE fegem #1 I SAmEr
gry fas mAaeh wrfasy O
e foad s &1 s fre
Ffy ® S faer ) 39 aAm,
TIH FAA, WA AT AAA, 95T
Mg gATT, AT AEAEEF A AT,
affr a8 A1 F® FIEr dEr A
g7 A F ATRCEN FT IAAT STAA
F far nfawr &@oM & A 7

fraaor s AT £ AR T fAma
F Fwg ¥, AW A g A frEW
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F ST WEAAT &, ST qAT  FTAAT
¥, a8 zfs7 gt a1 @ g1 AR
g AT g TR ¥7 A4l AR OEA
g FrFATT #7 fawaar &5 F7 7
AN HIAT TEAT FIAA | T JH
7z AT AA FEAW, I AT TR
FE FI AT AL FGT qTAF
fergema w1 wfas fam aft g
o frEam Zfar & may a3
TT Zor o WY TIr @
T AT TEA 7 WATR HAE
3 B TETE §, WAgL
wAgez &, dAfvgT wHTe
2, 77 FEICT g | AW =9
FAGIT A IIT AT 3@

7 P. M.

g ot Few ¥ fF Wi wg wT oF

T T WEERFT AL FE AR
¥ gz qmr gAR AR & FT 9w
feir war 3 g qrar A wRe
T FEIR FAT ATET g1 H uAEr W
Nee e, qET #T ATHE
FIAT AG] AT g, AfFT IqF fa=mry,
ITF QI qaE, ur Fr gfAar H
20 T 30 A UA 9T X £
ITET  gEar Arfey fFoemosw
gaF ¥ fggeaa €1 awaa) gin aran
AR & 9 3 T & qW@T W
HAAT KT T A I FFA 2

oS T Fee g9 &1 afzF, i
21 1 S O 1
fegeam & arv § Fr fawy 2
I A &, w1 9 gy gelE
T & & fegem ofar dv 1@
qOERl & AF AT TIHAAE
1 9T A7FFT §T T | 39 q9E
¥ 997 FAar &1 D fawra-
FT IWH TZ F fEATe AmEe @ar
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F7 faar & fraa 3a%r waeTa &R
AT AL B ITW AWM F oA
A H FAFIT T, qaegq gfezAr,
FAAT AT, AT ATHET WY
AYE qE Fr FfzAEAT TW 2w FY
ATAT W HIA FIAT IT TET F
AT gt F oA FE AW F
FAT & A TH 939 Few Afafewz
fratm azar & wafs gdw &
fedT 1 Ay F oIWoaw@ F A
adffesz frary & fao adl #ar
FAT & FAGE ¥ oA mwmaA 2
£ EAN N i B v A G
g1 wfET gzl ov wgmTd ey
g oarz mm E, A oaudr g AR
ATE qTE A1 AT T GLI0AT FI THAT
F7T qTAT ¥ |

Ol GYFIT X ZH AT AR *
ZI4 ® g it gFIw [ g Wi
g9 99 7 ¥z War & fF Asr
TR AT TAFT TEHT & R W0
fagad 1 g7 ¥ AV A 3 A
9% & & AT qG AF AT o Ay
ST vEr F oA Ay ot fRdta, frowrm
A aEafaFar ¥ T g R
gafag & Fgar =@mear § fF «r ug
fefy g W A F@ W Faq
arr A& &0

THE VICE CHAIRMAN (SHRI

D. THENGARI): The House stands
adjourned till 11 A.M. tomorrow.

The House then adjourn-
ed at three minutes past
seven of the clock till eleven
of the clock on Wednesday,
the 14th May, 1969,



